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To_ mi‘? N0----_..-...-..*****...
. The Principal District & Sessions Judge ti-iQs). Contmi. TH ' Ci '7 2 Lg.’

-. The Principal District 8: Sessions Judge, New Deli1i,PHC. Q -mg-;
. The Priitcipal District & Sessions Judge, North-West, Rohini ' - "

The Principal District & Sessions Judge, South,aaket.D k
' ' ' '. " ~ .‘ ='s "on Jud 1e,South- est, war .

: Szszionz Judge, East, KKD. “ms? Ami"? c°u“- New Dflhi
. The Principal District 8; Sessions Judge, South-East, Saket.

8. The Principal District 8; Sessions Judge, Shaitdnra, KKD.
9. The Principal l)istrict & Sessions Judge, North-East. KKD.
IO. The Principal District & Sessions Judge, North, Rohini. 1

\l,l. The Principal District 81 Sessions-cum-Spl. Judge (PC Act) (CB1), Rouse Avenue.
I2. The Principal Juilgc. Family Courts (HOS). South-West, Dwnrka.
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NO. DJA/Trg..-FC/Batcit-XIV tt)tt1s1.'1aos/2023/%.'i ‘L8
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Sul1.: Court Attnclmieitt oi" Newly Recruited Oificers I Promoted Officers of the Delhi
» l-ligher Judicial Service (DIIJS) on completion of Fonndatioii/Orientntion Course.

Respected Sir/lviadzim.

it is to liumbiy inl'o1'n1 that il5 per the directions rcceivcd front the Hon'bic High Coutt
oi" Dclhi, consequent upon cumplctioii of four (04) months mandatory Foundation Course by
Thirty-Two (32) newly iccrtiitcd Ol‘i'u:e1"s of DHJS from the Bar and four (O4) weeks
mandatory Orieiilntion Course by three (03) Officers of DHJS. they are to be put on Court
attachment in District Courts till their regular posting is made by the Hnn'ble High Court of
Dciiii

in view of above. it is requested that the aforesaid Officcrs of DHJS may kindly be
nttziched with the ivicnto1'Oi'l'tccrs mentioned against their names as per the schedule enclosed
herewith as i\unexu1'c ‘i\‘ to ‘IL’ w.e.i'. 01" September to 27"‘ September, 2023 or till they
get their regular posting, whiclicver is earlier. 1

if the ivlentor Jutiiciiti (Ifticer with whom the Di-US Officer has been attached, happens
tn be on leave or is uinwtiiizihlc due to any administrativelanciilury reason, the DHJS Oflicer
may kindly be attached with the Link Oi‘ficc1'/anotherJudicial Officcr of similar jurisdiction in
your district. in case the Mentor Judicial Officer is transferred, the DHJS Officer may be
nttnciicd with the successor Jndicinl Officer. in such an eventuality, copy of the order of

- ztttachment may kindly he sent tn the Academy.

I With regards. I .Yours faithfully,

Encls. .‘ /ls ttlwvc. W lX(Dr. Aditi Cltoudhary)
No. D.iA»’l"rg./FC/Batch-XIV lDl-iJS)/i(165/2023/ 28"‘ August, 2023
i. All the Trainee DH] S Oi'licu1's.
2 File N0. DJA/'T1'g./Ex-03/(IC-Dii.iStProtnotion)/Batch-Xlii/l709/2023.

__]%1,,~. ,; ~.4 14- ir4='*""“ / \
- l/ » (Dr. Aditi.Ci1oudha1'y)

I Po usififl/"’”‘ " '
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QFFICE OF THE PB_]_N_ICiPA_L DISTRICT 8tSE$_SiONS JUDGE CUM SPECIAL JLLDGE
' (PC ACI(CB|_]_B_OUS§A1§NUE DlSTFliCT_C_OUFiT COMPLEX. NEW DELfli_,

No.JOTP/RACC/Gaz./2023/ 7u2¢1—D'Fv '"l°3"~D gated 3,- a 5- 2-» =-}
1 Copy torwardad alongwlth its enclosures tor Information and necessary action
0:-

1. Sh. Satish Kumar Arora, Special Judge (PC Ac.t)(CBl). RACC. New Delhi.
2. Sh. Chhnder Mohan. Presiding OllicerlLabour Court. FiACC. New Delhi.
3. The Branch 1n~charge. Adinn. Filing. Pool Car. Care Taking. Facilitation Centre. Rouse Avenue

ourt Qomplex. New Delhi.
_ . The Web-site Committee, Tis Hazarl Courts. Delhi. '-
5. The P.fS. to Ld. Principal District & Sessions Judge-cum»Spl.Judge (PC Act)(CBl). RACC, New

Deihi. (Lg
5|. Q9-bi

(Arun Bhardwaj)
Otllcer in-charge (Judl.)

tor Principal District & Sessions
Judge-cum-Spl. Judge (PC Act)(CBl)

Encl: As Above Rouse Avenue Court ComplexNew Delhi.
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Court Attachment of Trainee Judicial Officers of DHJS
w.e.f. 19th to 22"“ September, 2023P

Q_ 1
I

Annexure ‘D

‘- S1.
No.

Name of Trainee Officer Name of Judicial Officer attached with Court Complex

1 1 Dr Yadvender Singh l\/lr. Jagdish Kumar PO MACT South-West Dwarka

' 1 Ms. Pooja J ain Mr Tarun Sahrawat PO MACT Shahdara KKD

-
J Mr Anil Chandhel Mr~ Sudesh Kumar-ll PO MACT South Saket

-ls Ms. Sheetal Chaudhary Pradhan Ms. Shefali Bamala Tandon PO MACT New Delhi PHC

U1 Mr. Sachin Mittal Mrt Gagandeep Jindal ADJ4-MACT North-West Rohini

O'\ Ms. Shilpi M Jain Mr Naveen Kr. Kashyap PO MACT i South-East Sakct

\l Mr. Sandeep Kumar Sharma Mr. Ashutosh Kumar PO MACT l Central THC

8 Mr. Sumit Dalal Mr. Rajneesh Kr. Gupta Principal Judge, Family Courts (l—lQs) zSouth-West Dwarka

9 Mr. Deepanker Mohan Mr. Sunil Kr. Aggarwal Principal Judge, Family Courts North-East KKD

10 Mr. Mohammad Ehtesham Ms. Sarita Birbal -Principal Judge, Family Courts 7 Shahdara KKD

ll" Mr. Anil Kumar Paswan Mr Harish Kumar Judge, Family Court New Delhi PHC

jl2 Mr. Vikram Bali Ms. Nivedita Ann Sharma Principal Judge, Family Courts North Rohini

13 Mr. Jiten Mehra Mr. Paramjit Singh Principal Judge, Family Courts South Saket

14 Mr. Vikas Garg Mr Sanjay Kr. Aggarwal Principal Judge, Family Courts Central THC

P15 Mr. Mano] Kumar Sharma Mr. Balwant Rai Bansal Special Judge (PC Act) (CB1) Rouse Avenue

R15 Mr. Ankur Jain Mr Prash ant Kumar Special Judge (PC Act) (CB1) Rouse Avenue

}"1"i= -Mr. Alahishek Goyal Mr. Rakesh Kumar-111 Special Judge (PC Act) (CB1) Rouse Avenue

‘l8 Mr. Shiv Kumar Ms. Neelofer Abida Perveen Special Judge (PC Act) (CB1) Rouse Avenue

1'9 Mr. Aman Pratap Singh Mr. Mohd Farrukh Special Judge (PC Act) (CB1) Rouse Avenue

QR Mr. Atul Ahlawat Mr. Anil Antil Special Judge (PC Act) (CB1) 7 Rouse Avenue

Mr. Mayank. G arg ---~ Mr Satish Kr.Arora Special Judge (PC Act) (CB1) Rouse Avenuel 21)
'22 Mr. Abhitosh Pratap Singh Rathore Mr. Gorakh Nath Pandey POLC Rouse Avenue

Z23 Ms. Priyanka Bhagat Ms Navita Kumari Bagha POLC Rouse Avenue

24 Mr. Shirish Aggarwal Mr. Tarun Yogesh POLC Rouse Avenue

25 Mr. Amit Sahrawat Ms Monika Saroha POLC Rouse Avenue

h-7 '@ Mr. Rahul Bhatia P Ms Bhavna Kalia POLC Rouse Avenue

37 Ms. Gunjan Gupta Ms. Manisha Tripathy POLC Rouse Avenue

23' Mr. Neeraj Sharma Mr Chander Mohan POLC Rouse Avenue

A29 ‘ Mr. Somitra Kumar Mr Pawan Kr. Matto Special Judge (NDPS) North-East KKD

30 Mr. Abhishek'Srivastava Mr sudmr Kumar Sirohi Special Judge (NDPS) New Delhi PHC

31' Mr. Shankar Narayanan Mr Gaurav Gupta Special Judge (NDPS) South Saket

.31 Mr. Ankit Mehta Mr. Vikram ASJ-cum-Special Judge (NDPS) North-West Rohini

153-
7

Mr. Munish Bansal Mr A1111 Varma ASJ-1-Spl. Judge (NDPS) South-East Saket

34 Mr. Sachin Sood Mr Sanjeev Kumar-ll C Special Judge (NDPS) Central THC

35 Mr. Kapil Kumar Mr Sunil Kumar Special Judge (NDPS) _ Central THC
1 v
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Court Attachment of Trainee Judicial Officers of DHJS
w.e.f. 23"‘ to 27m September, 2023

Annexure ‘E’

l Sl.
-No.

-1- Name of Trainee Officer Name of Judicinl Officer attached with Court Complex

-‘i Dr. Yadvender Singh Mr Rajneesh Kr. Gupta Principal Judge, Family Courts (l—lQs) So uth-West Dwarka
.;_,t. “Ms; Pooja Jain Mr. Sunil Kr. Aggarwal Principal Judge, Family Courts North-East KKD

-e
J Mr. Anil Chandhel 7Mr Harish Kumar Judge, Family Court New Delhi PHC

4 Ms. Sheetal Chaudhaiy Pradhan Ms. Smita Garg Judge, Family Court Saket 7 _South-East

U1 Mr Sachin Mittal Z ‘Ms Nivedita Anil Shanna Principal Judge, Family Courts North Rohini )

Q Ms Shilpi M Jain Mr Paramjit Singh 7 Principal Judge, Family Courts South Saket

\I Mr Sandeep Kumar Sharma Mr Sanjay Kr. Aggarwal Principal Judge, Family Courts Central THC

X Mr Sumit Dalal Mr~ Balwant Rai Bansal Special Judge (PC Act) (CB1) Rouse Avenue

O Mr Deepanker Mohan Mr Prashant Kumar Special Judge (PC Act) (can Rouse Avenue

l0 Mr Mohammad Ehtesham Mr Rakesh Kumar-lll J Special Judge (PC Act) (CB1) Rouse Avenue

ll Mr. Anil Kumar Paswan Ms Neelofer Abida Perveen Special Judge (PC Act) (E131) Rouse Avenue

I2 Mr. Vikram Bali Mr Mohd Farrukh Special Judge (PC Act) (CB1) Rouse Avenue

I3 Mr. Jiten Mehra Mr Anil Antil Special Judge (PC Act) (CB1) Rouse Avenue

14 Mr Vikas Garg Mr Satish Kr.Arora Special Judge (PC Act) (CB1) Rouse Avenue

-I-5 Mr. Manoj Kumar S'l1arma Mr Gorakh Nath Pandey POLC Rouse Avenue
i.

.‘!:§ ll’/Ii. Ankurllain ' A Ms Navita Kumari Bagha POLC Rouse Avenue

?r3.' “M-.. Alihishek Goyal. 4 . Mr. Tarun Yogesh POLC Rouse Avenue
._. 9° Mr. Shiv Kumar K Ms Monika Saroha POLC Rouse Avenue

G Mr. Aman Pratap Singh Ms Bhavna Kalia POLC _g Rouse Avenue

Z0 Mr Atul Ahlawat Me Manisha Tripathy POLC W Rouse Avenue

1 31)‘ Mr, Mayank Garg J Mr Chander Mohan POLC Rouse Avenue

l2_2
Mr. Abhitosh Pratap Singh Rathore Ms Chetna Singh Special Judge (NDPS) South-West Dwarka

23 Ms Priyanka Bhagat 7 7 Mr Sudhir l<.umar Sirohi Special Judge (NDPS) New Delhi Pl-lC

i4 Mr Shirjsh Aggarwal Mr Gaurav Gupta S H Special Judge (NDPS) South Saket

25 Mr. Amit Sahrawat Mr.Vikram ASJ-cum-Special Judge (NDPS) North-West Rohini

26 Mr. Rahul Bhatia Mr. Arul Varma ASJ+Spl. Judge (NDPS) South~East Saket

27 Ms. Gunjan Gupta ‘Mr Gaurav Gupta Special Judge (NDPS) i South Saket

28 Mr. Neeraj Shanna Mr Sunil Kumar V Special Judge (NDPS) Central THC

29 Mr. Somitra Kumar Mr 0 Tarun Sahrawat PO MACT Shahdara KKD

3.0 Mr. Abhishek Srivastava Ms. Shefali Barnala Tandon PO MACT New Delhi Pl-IC

L.»:- Mr. Shankar Narayan an Mr. Sudesh Kumar-11 PO MACT South

Le-i. l\-I Mr. Ankit Mehta Mr Gagandeep J indal ADJ+MACT North-West
Saket _
Rohini i

g,_;__ us-.-»
-‘(Mr

Munish Bansal Mr Naveen Kr. Kashyap PO MACT South-East Saket

t/J '-I1 Nil‘ Sachin seed Mr Ashutosh Kumar . PO MACT Central The
vb)LII Mr Kapil Kumar Dr Pankaj Sharma PO MACT Central THC


